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Post-Graduate Correspondence
Courses

7844 SHRI AMRIT KASAR Will
the Minister of EDUCATION SOCIAl
WFLFARE AND CULTURE be pleasad
to state

(a) whether a number of graauites
in the countiy ars left without getting
admission for pursuing post-graduale
courses through direct admussion into
Universities and a <o through coires-
pondence courses,

(b) the number of Universities in
India offering post-graduate corres-
pondence courscs,

(c) what are the subjects 1 whi h
these courses a e heing otferel at pre-
sent, and

(d) whethe: Government p: opose to
adq more and more subject, in dife-
rent Universities for correspondence
courses to help the lot of upcoming
students, for betterment of their
<areer?

THE MINISTER OF EDUCATION
SOCIAL WELPARE AND (UITI RF
(DR PRATAP CHANDRA CHUNDER)
(4) According to information 111l
able the enrolment in post-gradu ¢
tourses 1s about 10 per cent of tie
total enrolment in Universities and
Colleges

(b) Eight Universities ang one insti-
tution deemed to be university offer
postgraduate courses through corres
pondence

(¢) The subjects in which coires-
pondence courses at the postgraduate
level are available are

Commerce, Economics History

Pohtical Science Public Admimstry

tion Sociology and Languages like
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Enghish Hindi,, Sanskrit, Kannads,
Punjabi Tamil, Freach, Russian ang
German

(d) It 13 a matter for the universi-
ties to decxde However as and when
proposals to introduce correspondence
course; are made by the universities,
the University Grants Commission cOne
siders them on merits

Wrong Billing of Electric and Water
consumption at Vithalbhai Patel
House, New Delln

7845 SHRI MADHAVRAO SCIN-
DIA Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
RFHABILITATION be pleased to
stite

(a) the number of complamnts re-
ceived from resident Members of the
Vithalbhai Patel House Rafi Marg,
New Delln regarding wrong billing
of electric and water consumption

(b) the avetage consumption of
clectricity and water per double and
single suite per month in Vithalbhai
Patel House,

(c) whether billing of electricity
and water in Vithalbhai Pate] House
3s much higher compared to other
Members localities like South Avenue,
North Avenue and Mcenabagh ete,

(d) if so the reasons therecof and

(e) steps that are proposed to be
taken to give correct meter readings
and justified charging of Bills®

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) Five complaint; were
received from resident members about
electrie charges during 1977-78

{b) Average consumption per month
incjuding rent

Single surtes  Double suste
Water Rs )7 R« 10,090

Electricity  Electricity charges very
from suite to suite depending upon
the appliances used by them
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{e) to (e). Blectricity consumption
in Vithalbhai Patel House is  being
charged at the rate of 29 paise per
unit against 27 paise per unit in other
lJocalities like South Avenue, North
Avenue and Meena Bagh. The case
for reducing the rate of electric con-
sumption to 27 paise per unit from
29 paise per unit now charged s
under consideration of New Dell
Municipal Committee, who have since
suibmitted the proposal for approval
to the Lt. Governor. Recovery of
water charges 13 made at the same
rates from occupants of V.P. House as
are recovered from occupants of other
localities by the New Delhi Municipal
Committee direct.

Utilisation of Waters of Rivers Ravi
and Beas in Punjab, Haryana and
Rajasthan

7846, SHRI 8. S. SOMANI: Will the
Minister of AGRICULTURE AND
JRRIGATION be pleased to state:

(a8) what are the details of the re-
Jeased water f:om Pakistan and utihz-
ed under the Indus Water Treaty of
1960 of the rivers Ravi and Bems, in
Punjab, Haryzna and Rajasthan sepa-
rately during the last three years,
‘g

(b) what is the quantity of stored
water made available for irrigation
dwring the last two years after the
sonstruction of the Talwara Dam on
Biver Beas to Rajasthan, Haryana
snd Punjab separately?

THE MINISTER OF AGRICUL-
4URE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). At the end of the transition
period on 31st March, 1970 provided
in the Indus Waters Treaty, 1960, the
entire flow of the Ravi and the Beas
became available for un-restricted
use by India. The total average an-
nual flow of these two rivers is about
19 MAF, of which India was utilizing
about 9.8 MAF on an average gt the
ond of the said traxsition period. The
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spproximate fgure of wiilisation of fhe-
waters of thesq two rivers in

by the Stdtes of Rajasthan, Punjab
and Haryany during the last three
years are given below:—

Year
(April- Rajasthan Punjab Harayana®
March )

197475 - 5483 5 577 o980
1975-76 6-108 5 487 0'977
1976-77 6 agz0 5-136 1-028

*Share of the water conserved in Bhakra
and used therefrom in lieu of use of Ravi-
B:uedewateu in Bhakara areas ex-Sirhind
Fi T

The utilisation of the waters of"
Ravi and Beas ig integrated and se-
parate figures river-wise as well as
for stored and free flow supply are
nog available.
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